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ORDER

Ld. Resolution Professional (RP) is present. No one is

present from the financial creditor’s side.

Ld. RP has submitted 3 Progress Report, it is received
and recorded.

The Director of the Corporate Debtor is also present. He
submits that he is receiving threat from the side of the
operational creditors. He is directed to make an application

for his grievance, if any, as against the operational creditors.

List it on 15/03/2018. Ad
(JirTan K.R.)
Member ())




